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Demand to revise the Central share of Accelerated Irrigation Benefits Programme

(AIBP) projects as per 2016 prices to reduce the financial burden on States

SHRI PRASHANTA NANDA (Odisha): Sir, eight major and medium irrigation
projects, earlier funded under Accelerated Irrigation Benefit Scheme, have now been
identified for completion by 2019 under the Pradhan Mantri Krishi Sinchayee Yojana
(PMKSY). However, the Ministry of Water Resources has approved the cost estimate
of these projects as on 1st April, 2012 with 20 per cent price escalation for determination
of the Grant Component. At 2016 prices, the revised estimates of these eight projects
identified for completion is much higher. If this is taken into account, the State will have
to effectively bear about 75 per cent of the revised cost including the cost of
establishment from State share instead of 40 per cent as envisaged under the scheme.
Recently, the Government of India has approved the cost estimate of these projects at
2016 prices for sanction of loan from Long Term Irrigation Fund (LTIF) to finance the
State share. However, the Central share has not been revised and kept at the 1st April,
2012 price with 20 per cent price escalation. My request 1s, the Government of India
should revise the Central share at the 2016 prices and finance the Central share of the
projects as per 2016 prices including the cost of establishment so as to lessen the

financial burden of the State.

DR. SASMIT PATRA (Odisha): Sir, T also associate myself with the Special
Mention made by the hon. Member.
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DR. SASMIT PATRA (Odisha): Sir, I associate myself with the matter raised by
the hon. Member.

SHRI S.R. BALASUBRAMONIYAN (Tamil Nadu): Sir, I also associate myself with
the matter raised by the hon. Member.
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is about Coronavirus.
Need for an integrated plan to fight against Coronavirus

SHRI DEREK O'BRIEN {West Bengal): Sir, there comes a time 1n the life of a nation
where we all need to rise above our party flags and politics. 1 just want to use the next
one minute to just to convey how we can prevent something like this. And, T think [
can only speak in Bengali or English, I will speak in English. If this is done perhaps

in the local language across, it will be much better. It is basically about washing your
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